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ITH AT T 7T 37T T IT-GTT (2) o Tl TeqwT FTERTT gTeT oA 17 s T sfraer sifae
I |

T8 ATAFAAT F AN A ATAT I F L@ AT A 41 FETH TIAHTET 5 Ih FHA T H ITA
8 3T 3T fRaas AtRat g Adrerr & ST gdr ¢ |

I
T TS & AT forer & NH 27 & .. 0 & .#1.9.5 F forg stoier it i1y aredt S<=ar <ga sremarw
AT afea & # w@ e e
TS T ATH: oA St =1 7T A
wHH AU T (YR A TER || g A T | S T amwe IR ERT
He (e Trs) GRERRY)
L1 2 L 3 [ 4 | 5 | 6 |
[T T AT AR |
e 7 AT TR |
1 123 TR (7T, 3.3202 (FFAT) 3.3202
2 124 |t | (FF,) | 0.698 GFmw)| 0.698
3 [127/2 |[Frearrt [wre Rarédie || 0.678 (3o 0.678
i %7 AT g
(F=e
4 128/1 AT ) 17.7411 (FF77) 17.7411
5 16 |[FreT=r [ Ffmnt || 0.9734 GFor)| 0.9734
6 18 EEL Fo 0.1042 (gFa7) 0.1042
i F 1 T
7 55 T - 0.9672 (3#77) 0.9672
FR/TE T
8 71 GIRIE] it 0.0334 (FF4T) 0.0334
9 72 AT qﬁ/ e 0.69 (F%aT) 0.69
10 73 TR Tz @eEr 9 || 0.0005 (AT 0.0005
TT-Fu/
11 74 T s 0.4074 (ZF77) 0.4074
12 75 AT FO/TATHTAE | 0.7172 (%A% 0.7172
13 76 BEL gt 0.1758 (Z#77) 0.1758
14 Road TR R 0.3384 (%77 ) 0.3384
e T AT O AT
15 25 [GEll (F) 0.4988 (277 ) 0.4988
16 26 IGEl (F,) 0.2277 (3%77) 0.2277
17 27 [BEL (&) 0.3968 (3#7¥) 0.3968
18 28 [BEL (&) 0.3947 (Z#7Y) 0.3947
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HILT T TSIA . AHTYTL

19 34 Forsfi (F,) 0.5896 (3% ) 0.5896
20 |l |[Frsfr | (Ffr.) | 0.1123 GF=m)|| 0.1123|
21 6/2 Forsft (Ffr,) 0.0464 (FF5T7) 0.0464
22 6/3 Forsft (F,) 0.0429 (ZFR) 0.0429)|
23 6/5 Forsfi (F,) 0.0169 (ZFr) 0.0169“
24 e st [&f) [ 0.0059 == )| 0.0059)
25 7 AT (F ) 0.0004 (ZF57) 0.0004
26 8 Forsft (F,) 0.0201 BF=R) 0.0201

27 Railway Line &zt T e 0.0363 (3% ) 0.0363
28 |River IErsa A s | 1.8043 w0 )| 1.8043|
T T ATH: FHAIL

29 |117/1 |[FreT=r [T mwEr || 0.2757 GFow )| 0.2757|
30 |118/1 |Fsfr [Eai | 0.1565 (0| 0.1565|
31 11812 |Fsft B | 0.0331 GF=R)| 0.0331]
32 118/3 AT (dre =T g  0.0202 (FFw) 0.0202
33 |19 |[Frerrt | (= == F)|| 0.0202 FFow )| 0.0202|
34 |12272 |Fsfr [Eai | 0.0681 G0 0.0681]
35 |l12213 |[Frsfr e | 0.104 o )| 0.104|
36 123/1 Forsft FY 0.0944 (ZFr7) 0.0944

37 |1232 |[FreT=r [k | 0.1532 Fow)|| 0.1532)
38 |123/3 |Fsfr [Eaki | 0.2739 G=om)| 0.2739)
30 |l1234 [T |Fferer | 0.116 &Fow)| 0.116|
40 124 Forsft (F) 2.011 GFr) 2.011

41 |125/1 |Fsfr [Eaki | 01772 GFow)|| 0.1772)
42 125/2 Forsfi iy 0.2031 BF=R) 0.2031

43 126/1 TCRTE CICACEACT] 1.7594 (FTT) 1.7594

44 126/2 Forsfi (FW) 0.0939 (ZFr) 0.0939)|
45 |127/1 |Fsfr B2k | 0.5128 Fow )| 0.5128|
46 127/2 IGEl FO 0.0081 (%77 ) 0.0081

47 128 Forsft FY 0.0981 (Z%x7) 0.0981

48 129/1 T Tz FTET 0.0898 (3% ) 0.0898

49 12972 |Fsfr B2k | 0.0196 GFow )| 0.0196

50 3 T (12 ==TET) 0.5687 (377 0.5687

51 7711 Forsft i 0.0101 GF=R) 0.0101

52 7712 Forsft i 0.1212 GF=R) 0.1212

53 7714 GEEAEA] (TTe @) 0.2415 (37 ) 0.2415
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54 79 AT Tl(ﬁq;z)w’ 5.9969 (37 5.9969
55 82/1 AT F/TTe GTET 0.52 (gFaT) 0.52
56 82/2 Forsfi i 0.0142 (Z%7) 0.0142
57 |les | [feam@r || 05723 @Fmw)| 0.5723|
58 86 AT g_?l TEETE | 764 () 0.764
59  |lcamtal | | (rrererr) | 0.0214 GF=m)| 0.0214]
60 Rasta-2 AT 7l 0.0034 (FF5T7) 0.0034
61 River T e 0.0691 (Z%7) 0.0691
62  |River |[Frearrt IS | 0.1671 G=om)| 0.1671]
frfar 7 T ST |
63 10/4 BEil W () 0.5821 (ZF47) 0.5821
ba 111 [Fsfr E () [ 0.7397 G )| 0.7397|
b5 112 [Fsfr E () [ 0.2259 = )| 0.2259)
s |12 [ =R () [ o614 @) 0614
67 13/1 forsft T () 0.3882 (3% ) 0.3882
68 |1312 |[Frearry e () || 0.0721 GFER)| 0.0721
6o |14 |[Frearrt [ () || 0.0067 o) 0.0067|
oo [ =R () [ o.7078 G )| 0.7078|
71 20/1 BEil F () 1.4968 (FFaT ) 1.4968
72 221 |Fsfr I () | 0.353 GFw)| 0.353)
73 |22 |Fsfr I () | 0.0085 (70| 0.0085|
74 231 |Fsft I () | 0.2951 G )| 0.2951]
75 23/2 BEil F () 0.7578 (3F47) 0.7578
76 |25/ |Fsfr [=FRr () || 0.1126 EFER))| 0.1126|
77 25/3 Forsfr Fr 0.8066 (377 0.8066
78 35 BEL (F,) 0.012 (F%aT) 0.012
79 36 [GEl (F,) 0.7044 (Z#7T ) 0.7044
B0 371 |Frsfr | (Ffr) | 0.2362 (70 )| 0.2362
81 37/2 Forsfr (F,) 0.4224 (ZF=R) 0.4224
82 37/3 BEL (F,) 0.2115 (3T ) 0.2115
83 37/4 Forsfi (FFr,) 0.0064 (FF7) 0.0064
B4 381 |Frsfr [ () | 0.1548 (w0 )| 0.1548)|
85 38/2 Forsfr (Ffr) 0.526 (3017 ) 0.526
86 39/1 Forsft (F,) 0.3329 (F%57) 0.3329)
87  |j39r2 ooty T () 0.2079 7 0.2079)
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88 4 RECARA] =/ At ()| 0.9715 (FFeAT) 0.9715
o 4o s E® () [ 1.213 @) 1213
90 41 Forsft (Ffr,) 0.4164 (FF5T7) 0.4164
91 42/1 REL F () 0.9094 (ZF47) 0.9094
92 42/2 Forsft (Ffr) 1.2221 (3% 1.2221
93 |lass1 |[Frsfr | (Ffr.) | 0.9145 o )| 0.9145
94 44 Forsft (Ffr,) 1.8547 (30T 1.8547
95 45/1 REL F () 0.2858 (ZF47 ) 0.2858
96 45/2 REL F () 0.0967 (ZF47) 0.0967
o7 |l51 |[Frsfr [ () | 05377 GF=m )| 0.5377|
98 5/2 BEil () 0.295 (FF47) 0.295
oo J[58/1 [Fsfr E () [ 0.0785 G )| 0.0785|
100 |58/2 |Fsfr I () | 0.1102 G=om)| 0.1102]
101 |le5/1 |[Frsfr [ () | 0.476 o )| 0.476)
102 65/2 BEil () 0.4641 (FF47) 0.4641
103 |66 |Fsfr I () | 0.4074 FFow )| 0.4074]
104  |Rasta |[Frearrt [l | 0.1296 (F0m)| 0.1296|
105  |Rasta e [l | 0.1547 = )| 0.1547|
106 |Rasta AT 7l 0.1076 (Z%57) 0.1076
107 |River |[Frearry 7 () | 0.3781 GFo)| 0.3781]
rfer 7 AT AT |
o8 [[11/1 |[Frsfr | (Ffr) | 0.6456 (w0 )| 0.6456|
109 [11/2 Forsft (Ffr) 0.727 (FFor) 0.727
110 |12 |Fsfr | (FF,) | 2.2414 GFow)|| 2.2414|
11 |13 Forsft (i 7)) 0.9126 (F%7) 0.9126
112 137 BEL (FW/ AT F,) | 0.3385 (FFAT) 0.3385
13 |14 Forsfi (Ffr,) 0.6609 (ZF7) 0.6609)
114 |15/1 |Fsfr | (FF) | 0.2907 o )| 0.2907|
115 |15/ Forsfr (Ffr,) 0.2064 (357 0.2064
116 [16/1 Forsft (FFr,) 0.5209 (Z%7) 0.5209)
117 167/1 [GEl (T FW) 0.4074 (37X ) 0.4074
118 |[167/2 |Frsfr [G==f) || 02936 @Fmm)| 0.2936|
119 [167/3 Forsfr (Ffr,) 0.0068 (3757 0.0068
120 167/ Forsft (Ffr) 0.2562 (F%7) 0.2562
121 16972 Forsft (Ffr) 0.24 (ZF0) 0.24
122 [169/3 Forsfr (= ) 0.2866 (37 0.2866
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123|173 T (12 ==TET,) 0.0081 (ZF) 0.0081
124 |17/4 |Fsfr | (FF) | 0.0827 w0 )| 0.0827
125  |17/5 Forsft (Ffr,) 0.1083 (Z57) 0.1083
126 |17/ Forsft (F,) 0.0952 (3% ) 0.0952
127|171 T ;;T;’”Wl 1.0007 (Z7) 1.0997
128 |2 T (1= ==TET,) 0.0358 (3% ) 0.0358
129 711 IGEil (Ff,) 0.4958 (gFa7 ) 0.4958
130 |71 st [ ) [ 0.0359 = )| 0.0359)
131 |72/5 Forsft (Ffr) 0.017 FFor ) 0.017
132 |75/1 |Fsfr [@E==Ffr) || 0.0369 EFow)| 0.0369)|
133 |75/ |Fsfr | (FF) | 0.1253 o) 0.1253|
1134 |79 |[Frsfr | FR = 3f) || 0.3786 EFow )| 0.3786|
135 |i8/1 Forsfr (F,) 0.969 (FF ) 0.969
1136 |8/2 |Fsfr | (FF,) | 0.1509 (FFom )| 0.1509)
137 |80 |Fsfr |@=sfr) || 0.1106 GFom)| 0.1106|
138 |Rasta | @) | 0.0868 (FF )| 0.0868|
139 |Rasta T Sl 0.095 (ZF ) 0.095
140 |Rasta |[Frearry [T | 0.002 GFow)| 0.002)
141 |Road |[Frearrt [Fre | 2.3387 Fom)| 2.3387|
frfer 7 T ST R |
142 61/7 GECARA} =T 1.1989 (FTY) 1.1989|
ffer T AT e |
143 |18 |[Frearrt | (=) | 1.671 Gzom)| 1.671|

Total 85.5673

[#T. 5. wankaner Bypass/3A]
g srHTET, Haas

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 16th June, 2026

S.0. 3150(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/Four/Six lane with paved shoulder/four laning etc.,), maintenance, management and operation of land from
Km. 0.000 to Km. 9.500 of Development of Wankaner Bypass Section of NH-27 (Collector office, Jilla Seva Sadan,
Shobheshwar Road, Morbi) in the district of MORBI in the state of GUJARAT, hereby declares its intention to acquire
such land.
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Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SLAO-O/o Collector-Morbi in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, eitherallow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures, falling land from Km. 0.000 to Km.
9.500 of Development of Wankaner Bypass Section of NH-27 (Collector office, Jilla Seva Sadan, Shobheshwar
Road, Morbi) in the district of MORBI in the state of GUJARAT

State: GUJARAT |District: MORBI |
SI. No. Survey/Plot Type of Land || Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L1 | 2 [ 4 | 5 | 6 |

|Taluk: Wankaner |
|Village: Panchasar |

|1 ”123 ||Government || (Gauchar) || 3.3202 (Hectare )” 3.3202|
12 ||124 ||Private || (Agriculture) || 0.698 (Hectare )|| 0.698|
3 127/2 Government FD(;:rttmen ¢ 0.678 (Hectare ) 0.678
|Village: Hasanpar |
(Agriculture/
4 128/1 Common Gauchar/ Gamtal/ 17.7411 (Hectare ) 17.7411
Kua)
Non
5 16 Common Agriculture/Marg 0.9734 (Hectare ) 0.9734
6 IIB ||Private ||Agriculture || 0.1042 (Hectare )| 0.1042
Non Agriculture/
7 55 Common Pot Kharabo 0.9672 (Hectare ) 0.9672
Marg"
Agriculture/Pot
8 71 Common Kharabo Kuan / 0.0334 (Hectare ) 0.0334
Marg
9 72 Common ‘Iéi;iu;tﬁz;? t 0.69 (Hectare ) 0.69
10 73 Government ||} 0t Kharabo 0.0005 (Hectare ) 0.0005
Marg
1 74 Common Non 0.4074 (Hectare ) 0.4074
Agriculture/NHAI ) )
12 |75 ||Common ||Agriculture/NHAI || 0.7172 (Hectare )| 0.7172|
|13 ||76 ||Private ||N0n Agriculture || 0.1758 (Hectare )|| 0.1 758|
|14 ||Road ||Government ||Road || 0.3384 (Hectare )” 0.3384|
|Village: Lunsariya |
15 |25 ||Private || (Agriculture) || 0.4988 (Hectare )|| 0.4988)|
16 |26 ||Private || (Agriculture) || 0.2277 (Hectare )|| 0.2277|

117 |27 ||Private | (Agriculture) || 0.3968 (Hectare )| 0.3968|
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18 |28 |[Private [ (Agriculture) || 0.3947 (Hectare )|| 0.3947|
19 |34 ||Private || (Agriculture) || 0.5896 (Hectare )|| 0.5896)|
120 |l6/1 |[Private [ (Agriculture) || 0.1123 (Hectare )|| 0.1123]
21 |l6/2 |[Private [ (Agriculture) || 0.0464 (Hectare )|| 0.0464]
22 ll6/3 ||Private || (Agriculture) || 0.0429 (Hectare )|| 0.0429)|
23 |l6/5 |[Private [ (Agriculture) || 0.0169 (Hectare )|| 0.0169|
124 |l6/6 |[Private [ (Agriculture) || 0.0059 (Hectare )|| 0.0059|
25 7 Common é‘;fviz;‘;mre/ 0.0004 (Hectare ) 0.0004
126 I8 |[Private [ (Agriculture) || 0.0201 (Hectare )|| 0.0201]
|27 ||Railway Line ||Government ||Railway Line || 0.0363 (Hectare )|| 0.0363|
28 |[River ||Government  |[River || 1.8043 (Hectare )| 1.8043]
|Village: Dhamalpar |
29 11711 Common Agriculture/pot 0.2757 (Hectare ) 0.2757
|3O ||1 18/1 ||Private ||Agricu1ture || 0.1565 (Hectare )|| 0.1565|
131 |[118/2 ||Private ||Agriculture || 0.0331 (Hectare )| 0.0331]
32 11873 ||Government || (Pot Kharabo Kua)||  0.0202 (Hectare )| 0.0202)
133 |[119 ||Government || (Pot Kharabo Kua)|[  0.0202 (Hectare )|| 0.0202]
134 |[122/2 ||Private ||Agriculture || 0.0681 (Hectare )| 0.0681|
135 |[122/3 ||Private ||Agriculture | 0.104 (Hectare )|| 0.104|
136 |[123/1 ||Private ||Agriculture || 0.0944 (Hectare )| 0.0944]
37 123/2 Common ﬁfirlivcv‘;;mre/ 0.1532 (Hectare ) 0.1532
138 |[123/3 ||Private ||Agriculture || 02739 (Hectare )| 0.2739)|
39 123/4 Common ﬁfirlivcv‘;;mre/ 0.116 (Hectare ) 0.116
40 ||124 ||Private || (Agricultur) | 2.011 (Hectare )| 2.011]|
l41 |[125/1 ||Private ||Agriculture | 0.1772 (Hectare )| 0.1772
42 |[1252 ||Private ||Agriculture || 0.2031 (Hectare )| 0.2031]
43 l126/1 ||Government  |[Pot Kharabo || 1.7594 (Hectare )| 1.7594|
|44 |[126/2 ||Private || (Agricultur) | 0.0939 (Hectare )| 0.0939]
l45 [[127/1 ||Private |[Agriculture | 0.5128 (Hectare )| 0.5128|
l46 1272 ||Private ||Agriculture || 0.0081 (Hectare )| 0.0081]
47 |[128 |[Private |[Agriculture || 0.0981 (Hectare )| 0.0981]
l48 |[129/1 ||Government _|[Pot Kharabo | 0.0898 (Hectare )| 0.0898|
49 |[129/2 ||Private ||Agriculture || 0.0196 (Hectare )| 0.0196|
|50 ||3 ||Governmer1t || (Pot Kharab) || 0.5687 (Hectare )” 0.5687|
I51 |[77/1 ||Private |[Agriculture | 0.0101 (Hectare )| 0.0101]
|52 772 ||Private ||Agriculture || 0.1212 (Hectare )|| 0.1212]
|53 ||77/4 ||Governmer1t || (Pot Kharab) || 0.2415 (Hectare )” 0.2415|
54 79 Government ((}zfltdil)‘arab‘)/ 5.9969 (Hectare ) 5.9969
55 82/1 Common ?ﬁ;irc;i)l(t)ure/Pot 0.52 (Hectare ) 0.52
56 ||82/2 ||Private ||Agriculture || 0.0142 (Hectare )| 0.0142
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|57 “85 ”Government ”Pot Kharabo || 0.5723 (Hectare )” 0.5723|
58 86 Common Agriculture/Pot 0.764 (Hectare ) 0.764
|59 “Gamtal ”Government ” (Gamta) || 0.0214 (Hectare )|| 0.0214|
|6O ||Rasta—2 ||Government ||Rasta || 0.0034 (Hectare )|| 0.0034|
|61 ||River ||Government ||River || 0.0691 (Hectare )” 0.0691|
|62 “River ”Government “River || 0.1671 (Hectare )|| 0.1671|
|Village: Kerala |
|63 ||10/4 ||Private ||Agricu1ture || 0.5821 (Hectare )” O.5821|
64 [[11/1 |[Private |[Agriculture || 0.7397 (Hectare )|| 0.7397|
l65 112 ||Private ||Agriculture || 02259 (Hectare )| 0.2259)|
|66 ||12 ||Private ||Agricu1ture || 0.614 (Hectare )|| 0.614|
l67 |[13/1 ||Private ||Agriculture || 0.3882 (Hectare )| 0.3882]
|68 ||13/2 ||Government ||Kabristan || 0.0721 (Hectare )” 0.0721|
|69 ||14 ||Government ||Kabristan || 0.0067 (Hectare )|| 0.0067|
[70 |[19 ||Private ||Agriculture || 0.7078 (Hectare )| 0.7078]
71 |l20/1 ||Private ||Agriculture || 14968 (Hectare )| 1.4968)|
|72 ||22/ 1 ||Private ||Agricu1ture || 0.353 (Hectare )|| 0.353|
73 |[22/2 ||Private ||Agriculture || 0.0085 (Hectare )| 0.0085|
74 1231 ||Private ||Agriculture || 02951 (Hectare )| 0.2951]
|75 ||23/2 ||Private ||Agricu1ture || 0.7578 (Hectare )|| O.7578|
76 |[25/2 ||Private |INon Agriculture || 0.1126 (Hectare )| 0.1126|
177 2513 ||Private ||Agriculture || 0.8066 (Hectare )| 0.8066)|
78 35 ||Private | (Agriculture) || 0.012 (Hectare )| 0.012]
79 36 ||Private | (Agriculture) || 0.7044 (Hectare )| 0.7044]
180 37/1 ||Private || (Agriculture) || 0.2362 (Hectare )|| 0.2362|
81 372 ||Private || (Agriculture) || 0.4224 (Hectare )| 0.4224]
82 |37/3 ||Private | (Agriculture) || 0.2115 (Hectare )| 0.2115]
183 37/4 ||Private || (Agriculture) || 0.0064 (Hectare )|| 0.0064|
84 |[38/1 ||Private ||Agriculture || 0.1548 (Hectare )| 0.1548]
85 3812 ||Private | (Agriculture) || 0.526 (Hectare )| 0.526|
86 39/1 ||Private || (Agriculture) || 0.3329 (Hectare )|| 0.3329)|
87 39,2 |[Private |[Agriculture | 0.2979 (Hectare )| 0.2979|
|88 ”4 ||Government ||Gauchar/ Gamtal || 0.9715 (Hectare )” 0.971 5|
89 |40 ||Private ||Agriculture | 1213 (Hectare )| 1.213)
90 [l41 |[Private [ (Agriculture) || 0.4164 (Hectare )|| 0.4164]
91 |l42/1 ||Private ||Agriculture | 0.9094 (Hectare || 0.9094|
92 |l42/2 ||Private | (Agriculture) || 1.2221 (Hectare )| 1.2221]
93 |l43/1 |[Private [ (Agriculture) || 0.9145 (Hectare )|| 0.9145]
|94 |l44 ||Private | (Agriculture) || 1.8547 (Hectare )| 1.8547]
|95 ll4s/1 ||Private ||Agriculture || 02858 (Hectare )| 0.2858)|
96 |l45/2 ||Private ||Agriculture || 0.0967 (Hectare )| 0.0967|
97 |l5/1 ||Private ||Agriculture || 0.5377 (Hectare )| 0.5377|
|98 |52 ||Private ||Agriculture | 0295 (Hectare )| 0.295]
99 ||58/1 ||Private ||Agriculture || 0.0785 (Hectare )| 0.0785)|
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100 |I58/2 |[Private |[Agriculture || 0.1102 (Hectare )|| 0.1102]
l101 |l65/1 ||Private ||Agriculture | 0.476 (Hectare )| 0.476|
|102 “65/2 ”Private ”Agriculture || 0.4641 (Hectare )|| 0.4641|
|103 “66 ”Private ”Agriculture || 0.4074 (Hectare )|| 0.4074|
|104 ||Rasta ||Government ||Rasta || 0.1296 (Hectare )” 0. 1296|
|105 “Rasta ”Government “Rasta || 0.1547 (Hectare )|| 0. 1547|
|106 “Rasta ”Government “Rasta || 0.1076 (Hectare )|| 0. 1076|
|107 ||River ||Government ||River || 0.3781 (Hectare )|| O.3781|
|Village: Lalpar |
108 [[11/1 |[Private [ (Agriculture) || 0.6456 (Hectare )|| 0.6456|
|109 ||1 1/2 ||Private || (Agriculture) || 0.727 (Hectare )|| 0.727|
110 [[12 ||Private | (Agriculture) || 2.2414 (Hectare )| 2.2414]
111 13 ||Private || Non Agriculture) || 0.9126 (Hectare )|| 0.9126|
12 137 Private égﬁ%ﬂﬁ‘&ﬁ‘ﬁe/ Nonil 3385 (Hectare ) 0.3385
[113 |[14 ||Private | (Agriculture) || 0.6609 (Hectare )| 0.6609|
114 151 ||Private || (Agriculture) || 0.2907 (Hectare )|| 0.2907|
115 |[15/2 ||Private | (Agriculture) || 0.2064 (Hectare )| 0.2064]
116 |[16/1 ||Private | (Agriculture) || 0.5209 (Hectare )| 0.5209]
117 l167/1 ||Private || Non Agriculture) || 0.4074 (Hectare )|| 0.4074|
118 [167/2 ||Private || Non Agriculture) || 0.2936 (Hectare )| 0.2936|
[119 |[167/3 ||Private | (Agriculture) || 0.0068 (Hectare )| 0.0068|
[120 [167/4 ||Private || (Agriculture) || 0.2562 (Hectare )|| 0.2562
121 |[169/2 ||Private || (Agriculture) || 0.24 (Hectare )| 0.24|
[122 |[169/3 ||Private || Non Agriculture) || 0.2866 (Hectare )| 0.2866|
[123 173 ||Government || (Pot Kharabo) || 0.0081 (Hectare )| 0.0081]|
[124 |[17/4 ||Private || (Agriculture) || 0.0827 (Hectare )| 0.0827]
[125 |[17/5 ||Private || (Agriculture) || 0.1083 (Hectare )| 0.1083]
[126 l17/6 ||Private || (Agriculture) || 0.0952 (Hectare )|| 0.0952
127 171 Common éﬁ;‘;ﬂ;l/ Gauchar/|| 1 9997 (Hectare ) 1.9997
|128 ”2 ||Government || (Pot Kharabo) || 0.0358 (Hectare )” 0.0358|
[129 71 ||Private || (Agriculture) || 0.4958 (Hectare )|| 0.4958)|
130 |[71 |[Private |[ (Kuan) || 0.0359 (Hectare )| 0.0359]
131 ||[72/5 ||Private | (Agriculture) || 0.017 (Hectare )| 0.017|
132 751 ||Private || Non Agriculture) || 0.0369 (Hectare )|| 0.0369)|
[133 |[75/2 |[Private [ (Agriculture) || 0.1253 (Hectare )|| 0.1253]
134 79 Private zgg/;%ﬁlct?llr?r)e/ Noml| 4 3786 (Hectare ) 0.3786
[135 |[8/1 |[Private | (Agriculture) || 0.969 (Hectare )|| 0.969)|
[136 |ls/2 ||Private || (Agriculture) || 0.1509 (Hectare )| 0.1509|
[137 I ||Private || Non Agriculture) || 0.1106 (Hectare )|| 0.1106|
|138 ||Rasta ||Government || (Rasta) || 0.0868 (Hectare )|| 0.0868|
[139 ||Rasta ||Government  |[Rasta | 0.095 (Hectare )| 0.095]
|140 ||Rasta ||Government ||Rasta || 0.002 (Hectare )” 0.002|
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|141 “Road ”Government ”Road || 2.3387 (Hectare )” 2.3387|
|Village: Bhojpara Vidi |
|142 “61/7 ”Government ”Gauchar || 1.1989 (Hectare )|| 1.1989|
|Village: Vaghasiya |
|143 ||18 ||Government || (Gauchar) || 1.671 (Hectare )|| 1.671|
| Total| 85.5673]

[F. No. wankaner Bypass/3A]
SHAIKH AMINKHAN, Director
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